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Central Administrative Tribunal
Madras Bench

MA/310/883/2017 in RA25/2017 in OA/1571/2013

Dated Friday the 8th day of June Two Thousand Eighteen

P R E S E N T

Hon'ble Ms. Bidisha Banerjee, Member (J)
&

Hon'ble Mr. R.Ramanujam, Member(A)

1. Amitha. K.K.
    Oravankara House
    East Palloor
    Chokli, Mahe.

2. Sajna. T
    Vanikapeedikaiyil
    Pandakkal, Mahe.        .. Applicants

By Advocate M/s. Giridhar & Sai

Vs.

1. Union of India
    rep. by the Government of Puducherry
    through the Secretary to
    Government for Education
    Chief Secretariat, Puducherry.

2. The Director of School Education
    Perunthalaivar Kamarajar Centenary
    Education Complex
    Anna Nagar, Puducherry.

3. Salina. V.M.
    Residing at Vallil House
    P.O. Pandakkal, Mahe
    Working as 
    Pre-Primary School Teacher.
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4. Anitha
    residing at Kilachaparambath
    Kunnummel (H) P.O. Palloor, Mahe
   Working as 
    Pre-Primary School Teacher. 

5. Rajabai. V.
    residing at Vaniyandavida (H)
    P.O. Paral Chembra
    Working as Pre-Primary School Teacher.

6. Preetha. M.K.
    Residing at Kokkondavida (H)
    Paral, Mahe
    Working as 
    Pre-Primary School Teacher.

7. Vinitha Vijayan. K.P.
    residing at Perunthodi
    near Sub-Court, Mahe
    Working as 
    Pre-Primary School Teacher.

8. Sanida. K.P.
    Residing at Kunhipparambath (H)
    Naluthara P.O. Mahe
    Working as 
    Pre-Primary School Teacher.

9. Kala. J.C.
    Residing at J.C. Vihar P.O.
    Palloor, Mahe
    Working as 
    Pre-Primary School Teacher.

10. Ancy Aravidan
     residing at Siva Kripa P.O.
     Palloor, Mahe
    Working as 
    Pre-Primary School Teacher.
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11. Soujath. V
     residing at Valiyakath (H)
    Parakkal, Mahe
    Working as 
    Pre-Primary School Teacher.

12. Divya. K
      residing at Mannikkandiyil P.O.,
      Paral, Mahe.
     Working as 
    Pre-Primary School Teacher.

13. Mini. P.P.
      Residing at Ayiniyatt Meethal
      Chembra P.O.
     Paral, Mahe.
    Working as 
    Pre-Primary School Teacher.

14. Umasankari. M.
     residing at Edathattameethal
     Pandakkal, Mahe.
    Working as 
    Pre-Primary School Teacher.

15. Sunitha. V
     residing at Vani Yantavida P.O.
    Palloor, Mahe
    Working as 
    Pre-Primary School Teacher.

16. Savitha. C
     residing at Attakooloth P.O.
     Palloor, Mahe
     Working as 
    Pre-Primary School Teacher.

17. Jilty Mole George
     residing at Thom Nivas
     Pandakkal, Mahe.
     Working as 
    Pre-Primary School Teacher.
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18. Rashma A
      residing at Ram Sadhan Naluthara
      Edayilpeedika, Mahe.
     Working as 
      Pre-Primary School Teacher.     ... Respondents 

By Advocte Mr. R. Syed Mustafa (R1 & R2) 
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ORAL ORDER
 

Pronounced by Hon'ble Ms. Bidisha Banerjee, Member(J)

MA 883/2017 is filed by the applicant in RA to condone the delay of 163

days in filing the Review Application 25/2017 in OA 1571/2013.

2. The Review Application has been filed to seek review of the order dated

17.08.2016 passed by this Tribunal in OA  1571/2013.

3. On perusal of the order, it is noticed that this Tribunal had already given an

opportunity to the applicants to file fresh OA in case he could lay his hands upon

relevant documents.  There seems to be no error apparent in the order.  

4. In view of the above the RA and MA are dismissed while the aforesaid

liberty remains. 

   (R.Ramanujam)   (Bidisha Banerjee)
      Member (A) 08.06.2018      Member (J)
AS


